FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ENVIRANT CONSTRUCTIONS PRIVATE LIMITED (UNDER CIRP)
REGISTERED OFFICE AT: MONT VERT MARGC, S. NO. 129/2, BEYOND ALTESSE, SUS
ROAD, PUNE 411 021
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | ENVIRANT CONSTRUCTIONS PRIVATE
PAN/ CIN/ E=RPNe. LIMITED
CIN: U45201PN2019PTC187937
2. | Address of the registered office Mont Vert Marc, S. No. 129/2, Beyond
Altesse, Sus Road, Pune, PUNE,
Maharashtra, India, 411021
3. | URL of website N/A
4. | Details of place where majority of fixed | Mont Vert Marc, S. No. 129/2, Beyond
assets are located Altesse, Sus Road, Pune, PUNE,
Maharashtra, India, 411021
5. | Installed capacity of main products/ | N/A
services
6. |Quantity and value of main products/| N/A
services sold in last financial year
7. | Number of employees/ workmen N/A
8. |Further details including last available | Details can be sought by emailing:
financial statements (with schedules) of two | envirantcirp@gmail.com
years, lists of creditors, relevant dates for
subsequent events of the process are
available at:
9. |Eligibility for resolution applicants under | The detailed Invitation for Expression of
section 25(2)(h) of the Code is available at: Interest (Eol) mentioning Eligibility Criteria
can be sought by an email to
envirantcirp@gmail.com
10. | Last date for receipt of expression of interest |16t May 2024
11. |Date of issue of provisional list of |26t May 2024
prospective resolution applicants
12. |Last date for submission of objections to |31st May 2024
provisional list
13. |Date of issue of final list of prospective |10t June 2024
resolution applicants
14. | Date of issue of information memorandum, |31st May 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 1st July 2024
16. |Process email ID to submit EOI envirantcirp@gmail.com




Date:

Mr. Ritesh R. Mahajan 01-05-2024
Resolution Professional
IP Registration Number: IBBI/IPA-002/IP-N00048/2017-18 /10132 Place: Pune

"Devgiri", B 203, 2nd Floor, Ganeshmala, Sinhgad Road, Pune -411030
For Envirant Constructions Private Limited (Under CIRP)



WEDNESDAY, MAY 1, 2024

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

PUBLIC NOTICE

This notice is given on behalf of my clients, that my clients have paid the token
amount and have entered into an agreement with Mr. Mahek Bharat Kapadia and
Mrs. Jinal Pravin Thakkar to purchase the said flat which is particularly described
in the schedule hereunder.

Therefore any person(s) having any claim in respect of the Flat particularly
described in the schedule hereunder or part thereof by way of sale, exchange, mortgage,
charge, gift, will, maintenance, inheritance, possession, lease, tenancy, sub-tenancy,
lien, license, hypothecation, transfer of title or beneficial interest under any trust right
of prescription or pre-emption or under any agreement or other disposition or under
any decree, order or award or otherwise claiming, howsoever, are hereby requested to
make the same known in writing together with supporting documents to undersigned
at my office at E/123, Mega Center, Hadapsar, Pune- 411 028, within a period of 15
days (both days inclusive) of the publication hereof failing which the claim of such
person(s) will be deemed to have been waived and/or abandoned.

SCHEDULE

All that piece and parcel of commercial unit bearing Flat No. 1034 on the third
floor of building No. 01 in the project known as "CLOVER BELVEDERE”, being
constructed on all that piece and parcel of land bearing S. No. 65 Hissa No. 1+2A/2/2,
Mouje Ghorpadi, Dist. Pune, and within limits of Pune Municipal Corporation.

Place : Pune Sd/-
Date : 30/04/2024 ADV. Ajay N. Shinde,
ADVOCATE AND NOTARY

Office No. E-123, Mega Center. Hadapsar, Pune - 411028. Mob. 7588636161

o SB State Bank Of India, SARB, Vardhaman Building, 2nd Flr,
Seven Loves Chowk, Shankarsheth Road , Pune - 42
P 020 - 2644604344 Email ; sbi. 10151 @sbico.in,

POSSESSION NOTICE

Rule 8(1) For Immovable Property

Whereas the undersigned being the Authorzed Officer of State Bank of India
under Securtization & Reconstruction of Financial Assats and Enforcement of
Securty Interest Act 2002 & in exercise of powers conferred under Section
1312} read with Rule 3 of the Securly Inferesl (Enforcament) Rules, 2002
isgued Demand Motice dated 24,01.2024 calling upon the borrower Mis,
Ashwini Vishal Pawar lo repay the amouni menlionad in the said Molice baing
Ra. 25,13,205.00 (Rupees Twenty Five Lakh Thirteen Thousand Two
Hundred and Five Only} as on 23.01.2024 plus further interest, cost,
charges, ete, within 60 days from the date of the said Nolice

The Borrower having falled Lo repay the balance amount, notice is hereby
qiven o the Barrower and the pubfic in genaral that the undersignad has taken
Symbolic Possession of the properly described hereln below in exercise of
powers conferred on her under Saction 13{4) of the said Act read with the Rule
ol The Said Rules, on thiz 30th day of April 2024,

The Borronaesr in particular and the publicin ganeral are hersby cautioned nol to
deal with the propary and-any dealing with the property will be subject 1o the

PUBLIC NOTICE

Motiee |-§.|'||..l.'|;'h:| vy thot, Wir Parss Fluresh Tdnoni, |'11||ll_ ililress ne: <20F1 6, Sadashy

| Feth, Tilak Rood, Pene-411030, (“Sald Owner") is owner of the property particularly
| described in i-:lwdul-., hercundsr | "Said Property™). The said cwner hos informed 1o mie
| that the et property i3 fhee Tom encumbnsmees amd be hog clear and marketbbe e dothe
anmie. The said ovwner nlso assaved thnt, follewing original docunients arg lost and same are
niotkept with any hnancial mstimteen orbank orany indoadunl s secunty; -
[ 1= Agmreement of Assizmnent dated 26004 2007 executed by Me Abluy Madhay Rage in
{arvour of M5, Pinoncalbe Constrection. which isregistered in the office of the sub registror
| Havel M. Laese Mo, 382, along with Registrmtion Recerpt and Index 1.
{ 2. Cancellntion Deed dated 00082007 execated by Mr Ablay Madhay Bage with consent
| af WS Pannncale Constrocten Ir|r\-:|l.|__:gh propracton Wir Giajendrs I Pawar 1o favoer of Mis
| Pinnacale Emterprises, which is registersd inthe office of the subs registrar Haveli No. 103
[ 51 Mo, 292, along with RK‘%T-JTiII:i{:'I'I Feceipt und Endex 11

{ 3 Agreement 1o hile dated 30.1 2. 2006 executed by Mr. Abhay Madhav Rage with consent
--1 M/s Pinnocale Construction through propricsor Mr. Gajendra T, Pawar in faver of M/s
I"|l|r| ke Bmlerprmses, wheeh s rLj___ll-:In_n.-;I i thi nffics of the sub regesimar Flowels b, [0 al
| 81 No. 101 7s, rlan; with Registration Feceipt and [ndex 11,

{4, Agreement doted 0081998 executed by execuled by M. Pinnacle Construction
{ through propreior Mr. Crajendra D. Pawar with consent of Mr. Malsesh Anam Yeole and
{ others in favor of Mr ‘nhh:n Modbav Bapge, which is registered in the office of the sub
reistrar Havelt P, 1 uEBr e M along with Ii..ledr_'.lu.ln Fecert and Ingdax 1]
| Wany peraond's, bank, financial institution having any -claim, right, or interess or charge of
L umy npbure i I_h-:-; siid proparty byvway (L|.5ﬂ1\'_fx£|1ilngg_ maTt e, |."||:|.rl_n¢. rasemend, G,
| trust, daberitance, lease. lien or otherwise Towewer ane bhenehy requested 0 inform the
[ undersigred in writing, together with supperting docoments in evidence within §3 days
frovm Thae elatis ol |'IIJ|:-|IL.'||II.II1 ol thes natice, af the wbdress given below, Tulmg '.1.'|1|..|1 ke
{ fransaction will e proceeded farler without seference (o any such right. claimoor demand,
1f oy, shall be deermed to have been wanved or abandoned,

PUBLIC NOTICE FOR LOSS5 OF PARTITION DEED

Molice i heraby ghven to e public 8t largs that the Original Deed of Partition dated
14082002 which B execulad belween L. Mr. Ramash Shivajires Hakhe 2. Mr Krishna
Hamash Hakke 3, M. Rem Famesh Halkke-and othars in respect of property situated at Gity
Surwey No. 31 & 32 within the jursdiction of Village Hadapsas, Tal Havedl, District Puna and
which is reglstered at Havell Na, &, Haslapsar Pune vide registration Na, 7978/ 2013 has haon
misplaced along with Index | and Begistration Recoipt (Pavatiiat Hadapsarwhile fraveling.

The repovt reganding the same has been lodged with Hadapsar Palics station on
13704 /2024 vice repori no. 52175,/ 2024,

M amy persan finds above mentioned Litle docisments, KindS nfoim o Me Ramiesh

Shivajirao Hakke al Gurunansd Nagar, Bhevan Peth, Puis 411042 Mok No. 9146263333

Flaca: Puns,
Dated: 30,04,/ 2024,

s0/-

ADVOCATE PRIYA 5. KULKARNI.

Ofice at A-102, Mega Gentre,
Hadap=zar Pune-211013. Mob. 9689149401,

g&i d6 [ UCO BANK

( A Govt. of India Undertaking)

Address of Head Office ; 10, B.T.M, Sarand, Kolkata - 700001
Address of Zonal Office : UCD BANK, ZOMAL OFFICE. PUNE, 2180021581,

FORM-G charge of State Bank of India for an amount of Rs. 25.13,205.00 (Rupees SCHEDULE Sahakar Nagar, Gall No.4, Pune-411008, E-mail - zopune@ucobank.co.in
INVITATION FOR EXPRESSION OF IHTE_FI!ES'I' FOR Twenty Five Lakh Thirteen Thousand Two Hundred and Five Only) as on :::H.:l"ﬂu';'.fﬁ“ l::“dm[:a{-;:hl ﬂrls;:-l -;IL!_II\»:I F|I_m|:|"|lle1r'|!l:n|r:::t :mpr"-l: 'IE1:|.“T-.:I|1IT5?=:?T:::LI II:I:.: Financial Resulis Decdared on Z804/2024 for the Financial Year 2023-24
Em‘"EA""ITg&"g:g:ég‘é‘::g:r;‘;:ETLL?;ﬁ?;#gBEH CIRP) 23.01.2024 plus further interest, cost, and incidental charges thereon. | "Madhay Heritage™, which is constructed on the property bearing CTS No. 1641, Figures are in Rs.(Crore
* ! ' ' ) Vsplvimled sl revemee '-'I|§il__‘ = Sadhushiv Peth!Mavi Peth, Talekas Havelr, ['!l*::nl.'1 Pune, which x WEITIEN
5, NG, 123/2, BEYOND ALTESSE, SUS ROAD, PUNE 411 021 The Borrower's aﬂenﬂ.un Is invited tF' the pr?vlgluns of sub section (£} of | i withan the logal Ijmi;—':nj' Puiie Municipal Cospogation, and within the jurisdiction of SPy - Armalers YIRS Jriilesdy [y o :
|||I.|I1I1r_‘if n».'-:u:iatlr.-ln-ﬁﬁﬂ;l 1} of th-;; hnsr.ll'-'{-nﬁ; al;-:l Eﬂﬂ“_rllrfltr:! Il.-:r.ll:-rn -.1'.I :Eﬂﬁl-‘ saction 13 of the Act, in respect of time available to redeam the secured | registration District, Sub-Registrar Huveli. Pane. Total Busness 410947 450007 B.R0%
neolvency Reselution Process fer Corporate Persens) Regelatiens, 2016) assets, ' Adv. Amol Pandhare Gross Advance 1616249 1ERETT 15.62%
__ RELEVANT PARTICULARS . : R-402, Shankarahi Park Phose-11, Shivajipark : :
1| Name of the comorate debtor along | ENVIRANT CONSTRUCTIONS PRIVATE LIMITED Description of immovable Secured Assets: | Pune e Hﬂ::w;u;‘ |€:r| I*-.:u“L '|'|I"'\.'-I:.E 2 ;:;::T.T Todal Deposil 243138 261130 5.53%
| with C3N | o LASEOL PN 2O 9PTCLET 937 All that plece and parcel of Residential Flat No. 401, 4th Floor, 'C* Wing, | | Pume-4 11027, Girnes NRA 4. T8% 1 46% Improvied by 132 basis paints
2. | Aadress of tha registered affie ;T&-E T;‘_'I'; ?:L:‘:‘ft ":;E'ﬁ f;f;ii 5‘1‘“ shdi admeasuring 39.83 5q. mitrs. Carpet and terace area 04.47 sq. mirs. Carpet, Date: 01/05/2024 E-mail:-advamolpundhareis gauil.com | | ot NPA 1.28% 0.89% Improved by 40 basis points
| ndin 411021 S in the name and style of “Kushal Sagar Galaxy" Land bearing old Survey | | Mehle- AL WL Provision Coverage Ratio | 94.50% 95.30% Irpireved by 88 basis ponts
EI_ LRL of websin | N/A Mo, 182 A&, iie. Mew Survey Mo, 22, Hissa Moo 98/7, Mouje Shewalwadi Capitai Adequacy Ratic 16.51% 16.08% Impraved by 47 basis ponts
4.'| Ditaits of piace where majority of Mart Vert Mare, 5. Nec 129/2, Beyond Altesse, (Phursungl), Taluka- Haveli, District- Pune and bounded as per Schedule Operating Profit rey pre 5 AT%
fined] Asseln are ocaled Sus Rasi Pune, PLINE, Mahasashim, of Agreement to sale dated 26.04.2018 Property owned by Mrs. Ashwini PEraling P :
| | India, 211061 Vishal P . Dividend Recommanded
B. | Installed capacily of fmain pradisciss MNFA .ila,._ ?W_Fﬂl' het Profil 1662 165 @_E.m of face valug
servioes P Date : 30/04/2024 Authorized Officer,
B. | Quantity snd vakie of rmain productsy | N/A Place : Pune State Bank of India, SARB, Pune het Interast Income T3 1 10.32%
EE'I'-. Ild': S-IZI|I:| |I'| EE- -nan-ma' 'r‘E'-HI |
|"-| mt-e-r l'.l1 F'F"IIZIH'}!.'F'EE.- I'f‘:'l'l'l'll'l""l'l | A
E‘ Further detads inclacling st avadable | Detalls can be sought oy emailing : - Pune East Zone : Janamangal Building. 2nd Floor, 5. No 7 A2, Opp. Kirloskar Pneumatics
financial statements [with schedules) | amdranicirp@Email.com a4 ITE HERT Co. Ltd,, Had i Ind gt ial Estate, Had P ppdﬂ 013
e DATIWARE MARITIME Bank of Maharashtra " Ph. : 020-24514018, Email  pin_per@mahabank coin
dakes for subseguEnt dvan ) ‘ e = 5 , - i AL,
I.'Il'llll I"'S-!'f- i".’l: ﬁ'l.'-"lllﬁ‘ﬂ-lr" H‘I | P r S, ) ) A EHFHA LIMITED U AvhE & 359 Fl Fl
9. | Eligibity far resalution '-||:||:|Ia-:‘:e|rll'-s The detaiéed Irmetatan Tor Dopressan of inferes) [ FORMALLY KNOWMN A5 RUIA E E -
under section 25(21M) of e Code (Eod) martioning ERgibdlity Critésia can be ﬂUUAGULTUHE Fl!‘uHMS LIMHED} ﬁﬂﬂﬂﬂ ﬁ_ﬁi SEIE NDtICE‘ fﬂr SEI'E' ':Ff |I'T'Imﬂ'1ul"ﬂb|E' PrﬂpEﬂlEE {AppEﬂdlI = IU = A}
|Is available at | saught by an email to emianEmpEEMEL.coN @ NOTICE
20.{ Last date or receipt of expression of | 16th May 2024 E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and
| Interast o i | 3 : : : 3
T1] Dan ot o o a1 2 vy Sk m?enuuncgenlfterﬁﬂc?a}rr{?grﬂ[l;irtg;tdfg Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002,
- prospective mescution apicante = - Motice is hereby given lo the public in general and in paricular to the Borrower/s and Guarantor/s that the below described immovable properties morlgaged! charged to the Bank of
12| Last datg for submission of objectons | 31st May 2024 of the EEFI'I'IIZI'ETt!.' will be held on ; . z 2 pigi h i s
| to provisional list _ Wednesday, 8th May 2024 inter Maharashira, the Possession of which have been taken by the Authorized Officer of Bank of Maharashtra, will be sold on “As Is where is”, *As is what is a._nd whataver there I:_!.
13 Dinte of insue of finad st of prospective | 10th June 2024 ; T basis on 16/05/2024 between 01.00 pm to 05.00 pm for recovery of the balance due to the Bank of Maharashira from the Borrower{s) and Guarantor(s), as menboned inthe table. Details
resalution applicants [ 'ﬂ"ﬂ._ to ‘_3‘1"5",?'5' and approve of Barrower's and Guarantor’s amount due, Short Description of the immovable propertyfies and encumbrances known thereon, possession type, reserve price, eamest money depasil
14| Datte of issue af information sk May 2024 ﬁ.udl'l'ed TII'I=EI I'H:IEII rE'SUltE DI thE and B|.j increment armount are also given as undar
memerandun, ssalualan matsix & CEITFII]-EI!'IH' for the quar‘tgf andl | — -
e R it year ended on 31st March, 2024. sr. Branch Name / Total dues as on 29/04/2024 Details of the Secured Assets 4
B el S E— ; No Name and address of Borrowers / Guarantors for Recovery of which Put for Auction / Sale &Type of possession EMD Amt.
15. LE:lt E'-at"‘ HEHDN'EEJD' o I'I:-S-C”thll:ll'l 151 My ZOGA Bala = 0'1:0'5:2“24 Ihanhlng "'I'IUIIJ. prﬂpﬂrtras are bilng Euld witl_l _H.IE Eﬂl‘lk E EI'II:IJ!'I'IIJTEI'IEEE
| pans . : (Rs.) Bid Increase Amt.
16. Process email i 1o 5abme TR E Rl C Yours Faithfully,
Exprasskin of kst Far Datiware Maritime Infra Limited 1 | Branch: Pune Ghorpadi Rs. 105663658/~ (Rupees One | Flat Mo 806, on 8th Floor, area 41.16 sq. mirs, plus
‘“';.-' IR e O *Formedy incm as Ruia Aquacules Farms Lid® Borrower : 1. Mis Pradip Tatyasaheb Tekkawaday, Crore Five Lakhs Sixly Six|enclosed balcony area 6.63 sgm. and lerrace area 3.35
Mr. Ritesh R, Mahajan Plece: Fune 15t Foor, Adams Court, Baner Road, Punae-471045, Proprietor - Mr. Pradip Tatyasaheb Tekkawaday, Khamgav | Thousand Three Hundred Sixly | sqm. and dry balcony/dry terrace area 2,08 sqm, in B
Resalution Professional L _ Gontact o 7410050108, nfo@daliware.com Phata, Kasurdi, Pune Solapur Road, Taluka Daund, District | Five Only] plus further Interest as | building in the project known as “Mantra City 3e0°|  Rs. 19,686,390/
il el R M S s VN LOSO0OF N1 92PLG1 77350 Puna— 412214, applicable rate w.e.f. 30.04.2024 | constructed on land bearing S.NC.389/1/A (old SINo.| g 1 98 639/-
HWIELY I 05,2007 A R TN, S EENIACL SO EER =T Kritika Agarwal, Company Secretary Guarantor: 2. Mrs. Shital Pradip Takkawaday, Sr. No 73/A, and other cost & expenses|646), situated at Vilage Talegaon Dabhade, Taluka —
0 Enwirant Corstructions Privete Limited {Undar CIRE) s b A E
Flat No.702, Building — J 2, Manjri Greenwoods, Tth Floor, | thereon Maval, District Pune. Rs. 50,000~
Manjri Budruk, Solapur Road, Pune -412307 * Possession Type - Symbolic Possession
o SBI State Bank of India, RACPC- IV, Ground floor, Lalwani lcon, 5. No, 232/1+2, Plot *Encumbrances Known to Bank = NIl
+ i A3 i |
M. 53 Q#E?a;gﬂzﬁ} Egggzgﬁﬂg;fg ELT:FL“?ESJ%EEETAﬁéggzﬁ;.ipune_ 1, 2 | Branch: Baramati |Rs. 2,83,33,254/- (Rupees Two | Allthat pieces and parcel of Non-Agriculture Plot No. 51 Rs. 19,39 824/
1 L - E ==t Borrower : A. Mis Kunjan Packaging Pvt. Ltd., Regd. Off. A- [Crore Sixty Three Lakh Thirty | admeasuring 329.52 sqm. oul of Gal No. 239/1/A,
DEMAND NOTICE 9, Anusaya Complex, Bhigwan Road, Galinde Nagar | | Three Thousand Two Hundred | situated at Amburewasti, Tandulwadi, Baramati, Tal-|  Rs. 1,83,882/-
. — " . . g {Baramati), Tal. Baramati, Dist-Pune-413102 Bus. Add. Plot | Ninety Four Only) plus further| Baramati, Dist-Pune in the name of Mr. Ketan Pratap Rs. 50 000/
[Under Section 13 (2) of the Securitization & Reconstruction of Financial Assets and Enforcemeant of Security No. G-391 MIDC, Baramatl, Dist-Pune-413133 1|I'I't-E.‘I'BS‘t as applicable rate w.e.f. | Galinde , Mr. Kunal Pratap Galinde & Mr. Kunjan '
Interest Act 2002 (SARFAESI Act) read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002] Through its Directors and Guarantors -i 30.04.2024 and other cost & Pratap Galinde.
Whereas the undersigned being the Authorised Officer of State Bank of India, RACPC-IV (SBI) under B. Mr. Kunjan Prataprav Galinde, C. Mr. Kunal Pratap Galinde, |2xpensesthereon Fhysical Possession o
Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 & in . M. Katan Fralap Gailnds, Rio 5.9, Anusaya Complas, Encumbrances Known to Bank = Nil
exercise of powers conferred under Section13 {12) read with Rule 3 of the Security Interest g“*f“‘_:;‘ﬁ‘s]"z’d' EGE'::”E'PT?""L{Eﬂrar?r“tll‘j:Ta"EE’H{”j"' E:;f'[;
(Enforcement) Rules, 2002 issued Demand Notices under Section 13 (2) of the said Act, calling upon NGO, Grantia Cambies: Bhiawer Rood: Salnda MNusr
the concemed Borrowers | Property Holders to repay the amounts mentioned in the respactive Notices; E-B}arr;aii Tal E!arﬁmatlp[ﬁis.lt. Fur?e-M’:HEIE - qar,
within 60 days from the date of the respective Notices, as per details given below. For various reasons ' - -
these notices could not be served on the concemed borrowers/Property Holders. Copies of this Nofices 3 gr:u'u:h: Dau “1"'-’ R DT 35- Hlmﬁ;ﬁhﬁgFéHUPEEH NIF’SE_W g'f!ﬁlg?é P&ﬁﬂ; Eﬂd l313éi?j ]‘I}f Em- iand *IJ'EE' ["ggﬂcgs Nf;;
; ; : arrower : 1. M/s. Vaibhav Petroleum, Proprietor |One Lakhs Seventy Six { . No. ) admeasuring Q. 1.25.40.780/-
a“:"l daya"ab'e.;';:,?‘ e d””“.'E'E'grl'fdl?; the ;'b':'”& Efdmsli a”ddme.m”;eme‘i E”"TE?”E?PFE‘E.”F Mr. Nikhil Dattatray Sawant, Vaibhav Niwas, Kumbhar, Tal, | Thousand Five Hundred and | ©TS No. 2558/1 (Old S. No. 165/1), Admeasuring 100 f—————————
olders mal.g.r. | E!.y' s0 desire, collect the said coplas from the undersigned on any working day during Daund. Dist. Pune and | Sixty Nine Only) plus further | Sgm., Total Land admeasuring 1850 Sgm. ie. 19906 12 54 O7B-
narmal office hours. ) . Guarantor : 2. Mr. Narendra Dattatray Sawant, Flat No. 303, |Interest as applicable w.e.f. | Sq. fi,, siuated from Defence Colony to Yadav Vast 1.00.000/-
However, the Nofices are heraby given to the concerned Borrowers/Property Holders wherever AWing, SwaroopApariment. Dev Palm, Daund, Pune | 30.04 2024 Road, within the limits of Daund Municipal Corporation, e
necessary. to pay to State Bank of India within 80 days from the date of publication of this Notice the {and other cost & expenses Village Daund, Tal. Daund, Dist. Pune owned by Shri
amounts indicated herein below due on the dates together with future interest at contractual rates, till the Nikhil Dattatray Sawant )
date of payment, under the loan/and other agreements and documents executed by the concermed :EUHES:W" T!'P;' Fh.‘:ﬁiﬂaﬂl Pﬁiﬁﬁﬁﬁlﬂ"
persons. As security for the borrowers' obligations under the said agreements and documents, the FCIAMEIENTREN OO by e
following assets have been marigaged (o State Bank of India. 4 | Branch: Ghorpadi Rs. 12,01,861/- (Rupees Twelve | All thal pieces and parcel of NAland bearing Plot No. 8,
: Borrowar : 1. M/s Ambal Sales, Proprietor 3Shirlsh |Lakhs One Thousand Eight | 'Mine Jewels Paradize’, Gat Mo, 49 (P}, Old Gat No. 118 B.52 837/~
Name & Address of Borrowers [ Loan Account No. [ Date of NFA Outstanding Laxmikant Jawalkar Shop No. 160, Philip Chawl, Ghorpadl |Hundred Sixty One Only) plus | & 119, situated at Village Peth (Maigaon), Tal. Haveli, —
/Home Branch/ Date of Demand Notice Amount Gaon, Tal, Havell, Dist, Pune - 411001 | further Interest Dist, Pune, land admeasuring 147.77 sqm., owned by 89,284/
Guarantar: 2. Mr. Ashish Laxmikant Jawalkar, 52/63 [asapplicablew.ef 30.04. 2024 | Shirish Laxmikant Jawalkar and Ashish Laxmikant 30.000/-
Mr. Subhash Jaywant Kad (Borrower), Rs. 71,47,226/- Ghorpadi Gaan, Tal, Haveli, Dist. Pung -471101 | and other cost & expanses, Jawalkar. ’
Mrs. Rekha Subhash Kad (Co-Borrower) (Rupee Seventy one » Possession Type - Physical Possession
A) Sr. No. 13, Near Durgamata Mandir , Kadnagar, Undri, Pune 411060 lakh forty seven « Encumbrances Known to Bank = Nil
B} Flat Mo. 16, 3rd floor, A wing, Nilesh Classic Handewadi Road, Hadapsar thousand two i - - - :
i At huncrest fwanty sl 7 gmmh : La?;' Mis Q lity Engl Proprietor Mr. Deepak 'gﬁ Ef&%ﬁ'gagrﬁmuﬁf EF”E; Lﬂagggnlgzgpgg EAEE:?EG bec? gggtgt?;l o agég}_ﬂmm
C) Flat No. 201, 2rd floor, Awing, Binawat Majestic, Sasane Nagar, Hadapsar Only) as on T Y eI [ ey oot oI i ariahinacs bl RS e e Sl 8 L S (B ol BTl
PEIHF:MTIJEE 8 | g H 2”9#20314 with future Dhondiram Shinde At post Juncltion, Anandnagar, Taluka :iHum:Ird Minety Mine Only) plus| mirs. (6880.34 sq. ft.), situated at Anandnagar, Taluka
: " - Indapur, District Pune, Glo. Universal Engineering & |further Interest asapplicable rate | Indapur, District Pune Rs. 30,27 200/
E} Eh:[‘i$gga‘§. ground floor, Malhar Market, Hadapsar Gaothan, Hadapsar m:,"mire?trdt the th Equipment Manufacturer, Gat Mao. 105, Talawade Road, 'iw_a-r. 30.04.2024 and other cost | - Possession Type - Physical Possession s
e ; : GENYTECCARSEY e SR 119 Jyatiba Nagar, Talawade Pune-311062 & axpensestheraon * Encumbrances Known to Bank = Nil Rs.3,02,720/-
E) Office No, 607& 608, 5th floor, C-wing, Magarpatta City, Mega Centre, aforesaid amount Guarantors: 2) Vasant Kahndu Moholkar s, 50,000/
F) Flat No. 304, 3rd floor, Silver Apariment-1l, Sasane Nagar, Hadapsar Pune eMpenses, cosls, Anandnagar, Taluka Indapur, District Pune,
411028 charges, elc.
G) Flat No. 301, 3rd floor, Nilesh Complex CHS, Sasane Nagar, Hadapsar & | Branch: Pune Gharpadi !Hs. 55,87 033/- _[Fiup-ees Fifty | NA Piol bearing No. 2/20 admeasuring 15800 Sq.
Pune 411028 Borrower : 1) New Karhans Super Market LLP {Five Lakhs Minaly Seven| Mirs. out of the sanclionad layvout of the land bearnng Rs. 4.16.521/-
H) S No. 12, H, No. 1/1/1 Part Mauje Undri, Tal Haveli, Hadapsar Pune 411028 Regd. Add. 52/53. Ghorpadi Bazar, Near Mahash Medicxal | Thousand and Thirty Three | Gat No. 477 lying, being situated at village Khanvadi ™ o =0 oo
I} 5 No. 12/8 (part), Mauje Undri, Pune Stora, Puna -411001, Only} plus further Interest Tal. Purandar, Dist. Puna within the local limits of | —
= ' s ; 2) Mr. Ashish Laxmikant Jawalkar, 52/53, Ghorpadi Bazar, | asapplicablew.ef, 30.04 2024 | Khanvadi owned by Mr, Shirish Laxmikant Jawalkar, s, 20,000/-
J) 5. No. 121212 (part), Mauje Undri, Tal Haveli, Pune : { X ; :
K) Flat No.14. 5th fiaor. B-wina. SaiPlaza. S No. 16, H. No. 1812 Undri-Pisaii Mear Mahesh Medicxal Storg, Pune -211001, and other cost & expenses * Possession Type - Physical Possession
H]élad F'unﬁ y . g ; R ! 3} Mr. Vinod Ramkisan Khandelwal, Flat Mo. 105, 15t Floor * Encumbrances Known toBank = Nil
; {Above Stlt), B Wing, Laxmi Park, 5. Mo. B4, Hissa Mo. 15 -
BR-TL-PER MORTGPROP A/C NO 67357511105 7 |{part), Near Mantri Hospital, B. T. Kawade Road, Ghporpadi Open MA land beanng Plot Mo, 43, in the project known Rs. 5,08 445/-
Home Branch : Sasane Nagar Branch (18048) Gaon. Puns— 4110061, as “Cosmos City” admeasuring about 1614.71 Sq. Ft.
Date of NPA: 21/04/2024 4) Shirish Laxmikant Jawalkar, 52/53, Ghorpadi Bazar, Near (150.01 Sq. Mirs) out of land area admeasuring 01 HEY Rs. 50.844/-
Date of Demand Notice : 22/04/2024 Mahash Medicxal Store, Pune 411001 R beanng Gat No. 263 lying, being situated at Revenue Rs. 20,000/-
village Babhulsar Khurd Tal, Shirur, Distt. Pune within
Particulars of Mortgage Property : the tocat limits of Babulsar Khurd owned by Mr. Ashish
1. Subhash Jaywant Kad - Flat No 16, 3rd floor, A wing, Nilesh Classic, 5. No. 73, H. No. 342 to 347, Laxmikant Jawalkar
Handewadi Koad, HadapsarPune 411028. (Build up Area 775 sqg.1t) * Possession Type - Physical Possession
2. Subhash Jaywant Kad - Flat No. 201, 2rd floor, A wing, Binawat Majestic, CTS No. 2951, 5. No. 29, H, ~Encumbrances KnowiicBank s Nl
No. 2C, Sasane Nagar, Hadapsar Pune 411028 (Build up Area 825 sq.1t) g | Branch: Koregaon Bhima | Rs. 3,54,92 998/- (Rupees | Commercial Hall No. 201, admeasuring 541.63 =q.
3. Subhash Jaywant Kad - Shop No. 9, ground loor, Malhar Market, CTS No, 723,724 725726, Borrower : M/S Ashvi Enterprises Three Crore Fifty Four Lakhs | mirs., 2nd Floor, Amenily Building, "Silver Leal, at| oo 4 4014920/
Hadapsar Gaothan, Hadapsar Pune 411028 (250 sq.ft, 23.234 sq.mirs) Proprietor: Mr. Aniket Ashok Kumar Minely Two Thousand Twa | "Silver Nest', construcled on Gal No. 696 (ald Gat No, e
4. Rekha Kad - Office No. 807 & 808, 5th floor, Wing C. Magarpatta City, Mega Centre S/No. 153A/1 to BM1 Kumar Palace Easl Street, G Themaaiva Road, Pupe Hluntlrr.-:d Mine Hundred and | 83), siluated at H:Ir{-_-ga:'Jn Bhima, Taluka Shirur, Disirict Rz, 11,01,492/-
4/1, 15341 to4/2; 153A1 to 4/5, Hadapsar, Pune 411028 (Commercial Apt, Near Mobel Hospital) (Build Camp, Puna, Maharashtra-411001 Minety Two Only) plus further | Pune, Maharashtra-412216 having 2 car parking area. Rs. 1.00.000/-
upArea 522 sq.ft) Interest as applicable rate w.ef. | ~Possession Type -Physical Pf}ﬁﬂﬂ_ﬂmn
5. Rekha Subhash Kad & Muktabai Jayawant Kad - Flat no. 304, 3rd floor, Silver Apartment-ll, 5. No. gg.ﬂigeﬂf;ef;ggnnther Gaal.ie | T BOEmMbIEE IO RG PR T
77, H. No. 48/2AM AN AN AN ZAIZ, Sasane Nagar, Hadapsar Pune 411028 (Build up Area 5389 sq.ft) pe
6. Jaywant Rambhau Kad - Flat no. 301, 3rd floor, Nilesh Complex CHS, 5. No. 77_H. No. 3A/1, 3A/2 & g | Branch: Malegaon Bk. | Rs. 24 71.458/- (Rupeas | Residential non-agricutture Piot No B, admeasuring
CTSNo. 2849 & 2850, Sasane Magar, Hadapsar Pune 411028 (Build up Area 564 sq.ft) Borrower : 1) Mis Sal Agro Traders, Proprietor Mr. Sachin| Twenty Four Lakh Seventy One | 496,15 sq. mir, Gal Mo 213, ;i!uatad at Vilage Rs. 32.13.900/-
7. Subhash Jaywant Kad & Rekha Kad - S. No. 12, H. No. 1/1/1, Mauje Undri, Tal-Haveli, Pune Marutrao Tawan! Al Post Malagaan Eh Tal, E._*-:ntamah Dist. | Thousand Four Hundred Fifty | Malegaon Khurd, T:Iat. Baramatl, Disl. Pune owned by
411060 (Vacant piot) Pune-413115, Unit add. Al po Malegaon Mear Rajhans SEI"]I".IJl_J Eight Only) ptus further Interest | Shri Swaroop Haribhau Waghmode, the guaranior Rs. 3,21,390/-
: ; Tal-Baramati, dist.-Pune-413115 as applicable w.e.f. 30.04 2024 | herain i,
Bj' Jaywant Rama Kad & Subhash Jaywant Kad - S. No.12, Hissa no. 9, Undri, Pune 411060 (Vacant 2) Shri Swarcop Haribhau Waghmode Al Po Maisgann*' and other cost & expenses | *Possession Type -Physical Possession s
plot) . : : Waghmodewasti, Kuran Vibhag, Tal —Baramat, dist.-Fune - * Encumbrances Known to Bank = Nil
8. Smt. Asha Kailash Kad and Late Mr. Ramesh Jaywant Kad (By Legal Heirs: Mrs. Ranjana 413115, 3) Shri Ranjeet Ashokrao TawareAt Fo Malegaon,
Ramesh Kad (wife), Mr. Shrikant Ramesh Kad (Son), Mrs. Vrushali Devidas Chaudhary Shivnagar, Tal Baramati Dist Pune-413116
Daughter), Mrs. Chitra Dattaray Zende (Daughter). - S. No. 12/12/2 (part), Mauje-Undri, Tal Haveli, A :
{ g ) & ; y ( & } (part) } 10 | Branch : Jalochi Rz, 1237847/- (Hupees Twelve | Residential Flat No. 12, Admeasuring 55.76 Sq. Mtrs.
Pune Tolal Area of (7), (8) & (9): 15,070 5q.1) : EoTh T . : 1
10, Rekha Subhash Kad - Flat No. 14, 591 sq.ft. (54.90 sq.mtrs, Bulit-up) + Dry terrace 50 sq.ft, B Win Borrower : 1. Mis, Om Cloth, Proprietor, Mr. Sanjay Lak irty Seven Thousand | (500 51:;:_ ft}, on stilted 3rd Floor in building "Morva| Re 12441 730/-
: =4k 1':" SRR AL I o LT T L o ote WAL T T 9 Mahadeo Ghadage, Flat No. 12, on stilted 3rd Floor in building | Eight Hundred Forty Seven | Prashad” constructed on Plot Mo. 57, Gat No. 158, -
Sth Floor, Sai Plaza, V. No. 27.2,01d S No. 15, New 3 No. 16, Hissa No. 18/2, Undri-Pisoli Road, Pune “Maorya Prashad” constructed on Plot No. 57, Gat No, 158, Only) plus further Interest as | situated at Village Jalochi, Behind Urja Bhawan, Taluka|  Rs. 124,773
411060 (Residential-cum-commercial} Boundaries As per Agreement To sale Dt. 11/10v2011 bearing Situated at Village Jalochi, Behind Urja Bhawan, Taluka | applicable w.e.f.30.04.2024 Baramati, District Pune, owned by Nandkumar|  ge 500000
RegNo. 8540/2011 Baramall, District Pune | and other cost & expenses, Mahadeo Ghadage -
(i.e. Netsaleable area 616 sq.fti.e. 57.22 sq.mtrs) Guarantor : Mr. Nandkumar Mahadeo Ghadage, At post * Possession Type - Physical Possession
3 ; 2 Walchandnagar, Taluka Indapur, Distnct Pune * Encumbrances Known to Bank = Nil
If the concerned Bormrowers shall fail to make payment to State Bank of India as aforesaid, then the - b= 8127250 (R — .
State Bank of India shall proceed against the above secured assets under Section 13 (4) of the Act and 11 | Branch: Daund 5. 19,12,720/- (Kupeas | Residential Flat No. 1, 1st fioor, built up area 53.42
: : i Borrower: 1. Shri. Kumaranand Arun Palase, | Sixteen Lakhs Twelve | Sg.m.ie 575Sq. fi.inthe building known as 'ShriiHan | ps 1327 580/-
the applicable Rules entirely at the rujshlaa-r:ul the concernead Borrowers (o the costs and mns&qugnce& 2. Smt Bhagyashree Kumaranand Palase, Khatik Galli | Thousand Seven Hundred | Apartment Phase 2'. Vithal Mandir Area, constructed Ry
The concerned borrowers are prohibited by the SARFAESI Act, 2002 to transfer the aforesaid assets, Gandhi Chowk, Daund, Tal. Daund, Dist. Pune - 413801 Twenty Five Only) plus further | on land bearing CTS No. 794, Area 72.70 Sq. mtrs,, | Rs. 1,32,759/-
whether by way of sale, lease or otherwise without the prior wntten consent of the State Bank of India. Guarantors: 3. Shri. Anil Vishwanath Sonawane, "Kusum | Interest as applicable w.e.f. | situated at Daund. Tal. Daund, Dist. Pune Rs 50 000/-
Any contravention of the provisions of the SARFAES| Act will render the borrower responsible for the Vishwa", Kumbhar Galli, Daund, Tal. Daund, Dist Fune - 413801 i 3,04 2024 and other cost & | « Possession Type - Physical Fuﬁsasﬂtnn )
offenca liable to punishment and/or penalty in accordance with the SARFAES| Act. e *Encumbrances Known'ta Eank =Nil
_ermr{s} atte nﬁul‘.l isfare invited to the provisions of sub-section (8) of section (13) of the Act, * Date and Time of E-Auction : 16/05/2024 between 01:00 p.m. to 05:00 p.m., * Last Date for Submission of bid and EMD : 16/05/2024
inrespect of time available to redeem the secured assets. - Inspection Date & Time : 13/05/2024 to 14/05/2024 with prior appointment.
Date : 30.04.2024 Sd/- (Chief Manager & Authorised Officer) Bidders have to log in on the website-hitps:/imstcecommerce.com/auctionhomelibapilindex.jsp, upload KYC documents and get themselves registered. Please note that
Place * Pune STATE BANK OF INDIA, (RACPC-IV) verification of KY C documents takes minimum 3 days' lime. Hence Bidders are advisad 1o register and upload KY C documents well in advance 1o avoid last minute anxiety.
" Flease nole that, interested bidders after being registered and after their approval of KYC documents, will again have to log inon the website- https limstcecommerce.com/

auctionhome /ibapifindex.jsp and will have 1o deposil Pre-Bid EMD amount with MSTC befora the close of e-Auction. Cradit of Pre-Bid EMD shall be given ta the bidder only after
receipt of payment in MSTC'S Bank account and updation of the same inthe website, This may take some time as per banking process and hence bidders in theirown interest are advised
to submit the pra-bid EMD amount wellin advance, that s at least 24 hours before the e-Auction date to avold last minute rush.

Bank reserves the right to pestponeldefer/cancel the g-auction without assigning any reason.

For detailed terms and condition of the sala, please refer to the link provided In website of Bank of Maharashtra e https:fbankofmaharashtra.in/propsale.asp and
hittps:llibapi.in, Prospective bidders can contact the Authorized Officer Mr, Sunil Kumar Sahuon Contact Mo, 9420753667 Authorized Officar

Date: I0B42024, Place: Pune Bank of Maharashira, Pune East Zone

financialexp.epapr.in Pune
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Our notices of auction have been duly issued to all borrowers through
registered post. Those who intend to participate* in auction should carry a
PAN CARD & Address proof with them for the auction.

For more details, please contact Himgiri Hire Purchase LTD. Contact
No0:9423573367

(Himgiri Hire Purchase LTD. Reserves the right to alter the number of
accounts to be auctioned &/postpone/cancel the auction without any
prior notice.) *Term & condition Apply
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